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el HATAY

(cféror qd wier ¥ed)

feaImIgR, 10 7, 2026
Yol AR, 1989 @) OIRT 209 @ 3fdvid e

FT.AT. 3060(31).— AMAFRH, 1989 T TRT 208 BT IULRT (1) B 9 Twad Iaq AfAFH HEr

AT 8, ERI UGd ATl BT YN B gY Dald ARPR AMG P Io¥d d o0 A< 89 & drq VAT g
BT e wfera aoiF o sl # fawr war 8 o fb fRiw X uRAeET wRREr — T I[R-
URHATARAT 501 UG 641 e (278 fb. #1) Tféor qd A&y vold & weE & fou sciie 59 & f57el
SITSIR ATAT H SNaeId 7, TAGERT STERIE0 B & AU AT DI HIN0T Bl © |

Sad g # f2deg o8 =fad 9 AIfRgE @& o § yHIRa B @ dRE 9 9 T @ iR
I, SIATH B GRT 209 & YR (1) & 31, Ydiad Yo & ford U Y & 3o Ud SUART & e
TR 37T B DT |

U YRS e, [er WA, i srgfaurfia aiffert (Rrea) arvar, far—smwfiR arsar
BaiaTeg, o foriRga # o SR &R S SMuR Suaftid fhd SRR qom \erd WIfSeRl Jneddbdal &l
AFRTT w9 4 el & 9egq ¥ GAdTs BT AaFR UG BT AR U F1 37edl &1 gearg bR aol
W afaRad g, afe dIg 81 al &R & yard, Sif Fetd UIftihiy a3 s, M3 IR, 3Merdl &T a1 ar
TSI AT SIS BR b |
4288 G1/2026 1)
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Iad MA@ gRT 209 B ITIRT (2) & T FeW USRI gRT fhar a1 &3 1 e sifoH
BT, 39 SIgE T & 3rfiF ot arelt ufy a1 Y@iew ud o @R Suae ® iR Radg wfdd gRr S
FRYEToT et ISdTY & SURIG BRI § fhar S Adhar € |

A

"ERARAT — AT WAYR— RATAH AT 541 gd 6dl s (278 &, 1) uRais=n @ farfor 9 farg,
TSR areT e @ siaefa, aftrrsor &3 o @ fag S afea ar s9e f2a qfy &1 gféra

fagor
e @1 9™ Srenfik (159 BITTR)
. T T e T ATH ga/wl TeT e (AT W)
1 EAcALEL T 13 0.0530
2 16/1 0.5250
3 17 0.0636
4 19 0.049
5 34 0.0510
6 208/16 0.4690
7 208/30 0.0360
T GFARA gFed< H 1.2466
8 ELCRIEIE FAFIT 110/1 0.109
110/14 0.050
10 110/5 0.083
11 157/1 0.053
12 160/2 0.162
13 161/1 0.147
14 161/2 0.016
15 162/1 0.005
16 162/2 0.202
17 163/1 0.177
18 164 0.283
19 165/1 0.142
20 165/2 0.03
21 167/1 0.121
22 167/3 0.227
23 168 0.03
24 169 0.101
25 17212 0.17
26 172/5 0.008
27 173 0.243
28 174/3 0.108
29 174/4 0.162
30 174/5 0.029
31 225/1 0.0006
32 225/2 0.022
33 225/3 0.093
34 225/4 0.085
35 235 0.041




[T — =23 (ii)]

HTLT =T TSI AT

forerr &1 9™ SR (79 B TR)
. T T T T ATH qE/A e gEqT & (AT H)

36 236 0.059
37 238/1 0.024
38 241/1 0.057
39 242 0.032
40 243 0.036
41 247/1 0.101
42 247/2 0.122
43 248 0.03
44 TEAIETE FARIL 249/1 0.389
45 249/2 0.012
46 250 0.206
47 251/1 0.093
48 251/2 0.093
49 252 0.101
20 253 0.445
51 254

52 255 0.246
53 256/1 0.061
54 256/2 0.166
55 257 0.004
56 258/2 0.020
57 262 0.020
58 263 0.097
59 264 0.036
60 265 0.005
61 266 0.020
62 267 0.105
63 268 0.049
64 269 0.101
65 270 0.045
66 271/1 0.057
67 272/1 0.095
68 272/2 0.105
69 272/3 0.004
70 273/1 0.158
71 274/1 0.085
72 274/2 0.087
73 275/1 0.061
74 275/2 0.061
75 275/3 0.065
76 276 0.137
77 27711 0.061
78 27712 0.076
79 27713 0.054
80 278 0.121
81 279 0.121
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forerr &1 9™ SR (79 B TR)
. T RERIE I FT AH qET/A e qEAT FAHA (AL H)
82 280/1 0.093
83 280/2 0.093
84 281 0.065
85 282 0.024
86 283/1 0.036
87 283/2 0.036
88 TEAIETE FAFY 284 0.040
89 285 0.032
90 286 0.045
91 287 0.065
92 288/1 0.121
93 288/2 0.028
94 288/3 0.028
95 289/1 0.056
96 289/2 0.028
97 290 0.097
98 291/1 0.081
99 291/2 0.032
100 291/3 0.036
101 292/1 0.049
102 292/2 0.036
103 292/3 0.036
104 293/1 0.040
105 293/2 0.040
106 294/1 0.069
107 294/2 0.073
108 295/3 0.020
109 295/4 0.040
110 295/5 0.016
111 303 0.001
112 304 0.029
113 3051 0.069
114 305/2 0.065
115 306 0.080
116 307/2 0.182
117 308 0.02
118 309 0.119
119 3111 0.202
120 311/2 0.089
121 312 0.159
122 315 0.053
123 316 0.053
124 3171 0.026
125 317/2 0.004
126 319/1 0.026
127 319/2 0.085
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forerr &1 9™ SR (79 B TR)
. T SELIE Tt AT A TH/<lE T EAET (AT W)
128 320/1 0.093
129 320/2 0.192
130 321 0.113
131 322 0.093
132 TS FAFLL 324 917 325 0.053
133 326 0.073
134 327/1 0.101
135 327/2 0.003
136 328/1 0.059
137 328/2 0.012
138 329 0.010
139 330 0.061
140 331 0.198
141 332 0.115
142 335 0.069
143 336 0.057
144 337/1 0.022
145 338 0.002
146 339/2 0.002
147 681 0.073
148 684/3 0.37
149 684/4 0.016
150 684/5 0.032
151 684/6 0.399
152 684/12 0.161
153 684/13 0.085
154 684/14 0.089
155 684/8 0.101
156 684/9 0.040
157 684/10 0.364
158 683/19 0.559
159 683/20 0.085
160 700/1 0.027
161 ‘ 700/2 0.097
P AT gFATH 13.5656
162 TR FATE 19 0.0240
163 22 0.2100
164 23 0.1890
165 109 0.1890
166 111 0.028
167 112/1 0.0200
168 116/1 0.0670
169 117/1 0.0490
170 118 0.0810
171 119 0.1450
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forerr &1 9™ SR (79 B TR)
. T T Tt AT A TH/<lE T EAET (AT W)
172 120 0.1790
173 121 0.0450
174 TS FAE 122/1 0.0260
175 122/2 0.0240
176 123 0.0530
177 124/1 0.0200
178 124/2 0.0240
179 125 0.0350
180 128 0.0080
181 129 0.0450
182 141 0.0890
183 143/1 0.1820
184 143/2 0.1290
185 144/1 0.219
186 144/2 0.0650
187 145/1 0.0890
188 145/2 0.0450
189 145/3 0.0380
190 146/1 0.0160
191 146/2 0.0280
192 147 0.0080
193 214/3 0.0080
194 260/1 0.0530
195 260/2 0.0530
196 262/1 0.1300
197 262/2 0.1460
198 267/1 0.1700
199 268/1 0.1280
200 268/2 0.1280
201 270 0.0730
202 324 0.1090
203 440/1 0.0490
204 440/2 0.0280
205 440/3 0.0280
206 440/4 0.0040
207 440/5 0.0080
208 440/6 0.0020
209 453/2 0.0060
210 453/3 0.0080
211 454/1 0.0130
212 455 0.0220
213 456 0.0200
214 457/1 0.0050
215 457/2 0.0100
216 458/1 0.0650
217 458/3 0.0120
218 TS FAE 460/6 0.0020




[T — =23 (ii)]

HTLT =T TSI AT

forerr &1 9™ SR (79 B TR)
. T AT T T ATH qE/A e gEqT & (AT H)
219 461 0.0160
220 462/1 0.0360
221 462/2 0.0480
222 481/1 0.0020
223 490 0.1940
204 491 0.1470
205 492 0.1200
226 493 0.0040
207 500/1 0.0240
208 500/3 0.0030
229 500/4 0.0220
230 500/5 0.0400
231 500/9 0.0320
232 504/1 0.0020
233 505/1 0.0520
234 505/2 0.0690
235 505/3 0.0690
236 505/4 0.0690
237 506/2 0.0100
238 510/1 0.0040
239 510/2 0.0020
240 510/4 0.0040
241 511/2 0.0200
242 512 0.0200
243 609/10 0.0280
244 609/12 0.0770
245 610 0.0150
246 612 0.0620
247 613/2 0.0950
248 614/1 0.1050
249 615 0.0890
250 616/2 0.0030
251 617 0.1210
252 619/1 0.0520
253 619/3 0.0490
254 619/4 0.0220
255 619/5 0.0450
256 620 0.0850
257 621 0.0290
258 622/1 0.0750
259 622/2 0.0570
260 623/1 0.0120
261 623/2 0.0310
262 EACRIEIH FAT 624 0.0210
263 625 0.0220
264 1001/1 0.0063
265 1001/3 0.0850
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forerr &1 9™ SR (79 B TR)
. T SELIE) RIERIEIL] TE/ATE gET &R (3FAT H)

266 1001/4 0.0680
267 1001/5 0.0510
268 1001/6 0.0006
269 1007 0.0394
270 1008/1 0.0750
271 1008/2 0.0760
272 1009 0.1200
273 1012 0.1430
274 1015 0.0110
275 1016/4 0.1050
276 1016/3 0.0270
2717 1017/1 0.0204
278 1091/1 0.0800
279 1019/2 0.0800
280 1024/2 0.0240
281 1025/1 0.0310
282 1025/2 0.2320
283 1028/2 0.0008
284 1029/1 0.0360
285 1029/2 0.0400
286 1030 0.0120
287 1031 0.0760
288 1032/1 0.0320
289 1032/2 0.0520
290 1036 0.0920
291 1037/1 0.0500
292 1037/2 0.0400
293 : 1038 0.0890

T AABA RATH = 7.5475

QT 1 T FoT SABA gaFed | = 22,3597

[T, §. Srer/H/uadt/sAuaedt/Fr=ua-fuaua/20/5]
ET HeEANE, Hed TITaies At (Farm)

MINISTRY OF RAILWAYS
(South East Central Railway)
Bilaspur, the 10th June, 2026
Notice Under Section 20A of the Railway Act, 1989

S.0. 3060(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways
Act,1989 (24 of 1989) (hereinafter referred as the said Act), the Central Government, after being satisfied that for the
public purpose, the land brief description of which is given in the schedule annexed hereto is required for the
execution of Special Railway Project, namely construction of “Kharsia-Naya Raipur-Parmalkasa 5th and 6th Line of
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South East Central Railway (278 Km)” in Janjgir Champa district in the state of Chhattisgarh, hereby declares its
intention to acquire such land.

Any person interested in the said land may within a period of 30 days from the date of publication of this
notification in the official gazette raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every objection shall be made to the Competent Authority namely Sub Divisional officer
(Revenue),Champa, Dist.- Janjgir Champa, Chhattisgarh, in writing and shall set out grounds thereof and the
competent Authority shall give the objector an opportunity of being heard, either in person or through a legal
practitioner and may, after hearing all such objections and after making such further enquiry, if any, as the Competent
Authority thinks necessary by order either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said act shall be
final. The land plans and other details of the land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority for Land Acquisition (CALA).

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely
construction of “Kharsia-Naya Raipur-Parmalkasa 5" and 6™ Line of South East Central Railway (278 Km)”
in Janjgir Champa District in the state of Chhattisgarh.

Name of District-Janjgir Champa (State — Chhattisgarh)

Sl. No Tehsil Name of the village Khasara/ PlotNo Area (in hectares)
1 Bambhanidih Kapisda 13 0.0530
2 16/1 0.5250
3 17 0.0636
4 19 0.049
5 34 0.0510
6 208/16 0.4690
7 208/30 0.0360
Total area in hectares = 1.2466
8 Bambhanidih Kanakpur 110/1 0.109
9 110/14 0.050
10 110/5 0.083
11 157/1 0.053
12 160/2 0.162
13 161/1 0.147
14 161/2 0.016
15 162/1 0.005
16 162/2 0.202
17 163/1 0.177
18 164 0.283
19 165/1 0.142
20 165/2 0.03
Name of District-Janjgir Champa (State — Chhattisgarh)
Sl. No Tebhsil Name of the village Khasara/ PlotNo Area (in hectares)
21 167/1 0.121
22 167/3 0.227
23 168 0.03
24 169 0.101
25 172/2 0.17
26 172/5 0.008
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Sl. No Tehsil Name of the village Khasara/ PlotNo Area (in hectares)
27 173 0.243
28 174/3 0.108
29 174/4 0.162
30 174/5 0.029
31 225/1 0.0006
32 225/2 0.022
33 225/3 0.093
34 225/4 0.085
35 235 0.041
36 236 0.059
37 238/1 0.024
38 241/1 0.057
39 242 0.032
40 243 0.036
41 247/1 0.101
42 24712 0.122

43 248 0.030
44 Bamhanidih Kanakpur 249/1 0.389
45 249/2 0.012
46 250 0.206
47 251/1 0.093
48 251/2 0.093
49 252 0.101
50 253
51 254 0.445
52 255 0.246
53 256/1 0.061
54 256/2 0.166
55 257 0.004
56 258/2 0.020
57 262 0.020
58 263 0.097
59 264 0.036
60 265 0.005
61 266 0.020
62 267 0.105
63 268 0.049
64 269 0.101
65 270 0.045
66 271/1 0.057
67 272/1 0.095
68 27212 0.105
69 27213 0.004
70 273/1 0.158
71 274/1 0.085
72 27412 0.087
73 275/1 0.061

Name of District-Janjgir Champa (State — Chhattisgarh)

Sl. No Tebhsil Name of the village Khasara/ PlotNo Area (in hectares)
74 27512 0.061
75 275/3 0.065
76 276 0.137
77 27711 0.061
78 27712 0.076
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Sl. No Tehsil Name of the village Khasara/ PlotNo Area (in hectares)
79 27713 0.054
80 278 0.121
81 279 0.121
82 280/1 0.093
83 28072 0.093
84 281 0.065
85 282 0.024
86 283/1 0.036
87 283/2 0.036
88 284 0.040
89 Bambhanidih Kanakpur 285 0.032
90 286 0.045
91 287 0.065
92 288/1 0.121
93 288/2 0.028
94 288/3 0.028
95 289/1 0.056
96 289/2 0.028
97 290 0.097
98 291/1 0.081
99 291/2 0.032
100 291/3 0.036
101 292/1 0.049
102 292/2 0.036
103 292/3 0.036
104 293/1 0.040
105 293/2 0.040
106 294/1 0.069
107 294/2 0.073
108 295/3 0.020
109 295/4 0.040
110 295/5 0.016
111 303 0.001
112 304 0.029
113 305/1 0.069
114 305/2 0.065
115 306 0.080
116 30712 0.182
117 308 0.02
118 309 0.119
119 3111 0.202
120 311/2 0.089
121 312 0.159
122 315 0.053
123 316 0.053
124 317/1 0.026
125 31712 0.004
126 319/1 0.026

Name of District-Janjgir Champa (State — Chhattisgarh)

Sl. No Tebhsil Name of the village Khasara/ PlotNo Area (in hectares)
127 319/2 0.085
128 320/1 0.093
129 320/2 0.192
130 321 0.113




12

THEGAZETTEOFINDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Sl. No Tehsil Name of the village Khasara/ PlotNo Area (in hectares)
131 322 0.093
132 324 ]IT 325 0.053
133 Bambhanidih Kanakpur 326 0.073
134 327/1 0.101
135 32712 0.003
136 328/1 0.059
137 328/2 0.012
138 329 0.010
139 330 0.061
140 331 0.198
141 332 0.115
142 335 0.069
143 336 0.057
144 337/1 0.022
145 338 0.002
146 339/2 0.002
147 681 0.073
148 684/3 0.37
149 684/4 0.016
150 684/5 0.032
151 684/6 0.399
152 684/12 0.161
153 684/13 0.085
154 684/14 0.089
155 684/8 0.101
156 684/9 0.040
157 684/10 0.364
158 683/19 0.559
159 683/20 0.085
160 700/1 0.027
161 700/2 0.097
Total area in hectares 13.5656
162 Bambhanidih Karnaud 19 0.0240
163 22 0.2100
164 23 0.1890
165 109 0.1890
166 111 0.028
167 112/1 0.0200
168 116/1 0.0670
169 117/1 0.0490
170 118 0.0810
171 119 0.1450
172 120 0.1790
173 121 0.0450
174 122/1 0.0260
175 122/2 0.0240
176 Bambhanidih Karnaud 123 0.0530
177 124/1 0.0200
178 124/2 0.0240
Name of District-Janjgir Champa (State — Chhattisgarh)
Sl. No Tehsil Name of the village Khasara/ PlotNo Area (in hectares)
179 125 0.0350
180 128 0.0080
181 129 0.0450
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Sl. No Tehsil Name of the village Khasara/ PlotNo Area (in hectares)
182 141 0.0890
183 143/1 0.1820
184 143/2 0.1290
185 144/1 0.219
186 144/2 0.0650
187 145/1 0.0890
188 145/2 0.0450
189 145/3 0.0380
190 146/1 0.0160
191 146/2 0.0280
192 147 0.0080
193 214/3 0.0080
194 260/1 0.0530
195 260/2 0.0530
196 262/1 0.1300
197 262/2 0.1460
198 267/1 0.1700
199 268/1 0.1280
200 268/2 0.1280
201 270 0.0730
202 324 0.1090
203 440/1 0.0490
204 440/2 0.0280
205 440/3 0.0280
206 440/4 0.0040
207 440/5 0.0080
208 440/6 0.0020
209 453/2 0.0060
210 453/3 0.0080
211 454/1 0.0130
212 455 0.0220
213 456 0.0200
214 457/1 0.0050
215 457/2 0.0100
216 458/1 0.0650
217 458/3 0.0120
218 460/6 0.0020
219 461 0.0160
220 462/1 0.0360
221 Bamhanidih Karnaud 462/2 0.0480
222 481/1 0.0020
223 490 0.1940
224 491 0.1470
225 492 0.1200
226 493 0.0040
227 500/1 0.0240
228 500/3 0.0030
229 500/4 0.0220
230 500/5 0.0400
231 500/9 0.0320
Name of District-Janjgir Champa (State — Chhattisgarh)
Sl. No Tebhsil Name of the village Khasara/ PlotNo Area (in hectares)
232 504/1 0.0020
233 505/1 0.0520
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Sl. No Tehsil Name of the village Khasara/ PlotNo Area (in hectares)
234 505/2 0.0690
235 505/3 0.0690
236 505/4 0.0690
237 506/2 0.0100
238 510/1 0.0040
239 510/2 0.0020
240 510/4 0.0040
241 511/2 0.0200
242 512 0.0200
243 609/10 0.0280
244 609/12 0.0770
245 610 0.0150
246 612 0.0620
247 613/2 0.0950
248 614/1 0.1050
249 615 0.0890
250 616/2 0.0030
251 617 0.1210
252 619/1 0.0520
253 619/3 0.0490
254 619/4 0.0220
255 619/5 0.0450
256 620 0.0850
257 621 0.0290
258 622/1 0.0750
259 622/2 0.0570
260 623/1 0.0120
261 623/2 0.0310
262 624 0.0210
263 625 0.0220
264 1001/1 0.0063
265 1001/3 0.0850
266 Bambhanidih Karnaud 1001/4 0.0680
267 1001/5 0.0510
268 1001/6 0.0006
269 1007 0.0394
270 1008/1 0.0750
271 1008/2 0.0760
272 1009 0.1200
273 1012 0.1430
274 1015 0.0110
275 1016/4 0.1050
276 1016/3 0.0270
277 1017/1 0.0204
278 1091/1 0.0800
279 1019/2 0.0800
280 1024/2 0.0240
281 1025/1 0.0310
282 1025/2 0.2320
283 1028/2 0.0008
284 1029/1 0.0360
Name of District-Janjgir Champa (State — Chhattisgarh)
Sl. No Tebhsil Name of the village Khasara/ PlotNo Area (in hectares)

285

1029/2

0.0400
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Sl. No Tehsil Name of the village Khasara/ PlotNo Area (in hectares)
286 1030 0.0120
287 1031 0.0760
288 1032/1 0.0320
289 1032/2 0.0520
290 1036 0.0920
291 1037/1 0.0500
292 1037/2 0.0400
293 1038 0.0890

Total area in hectares = 7.5475

Total area of the entire square in hectares = 22.3597

[F. No. DCE/C/BSP/5th & 6V/KHS-PMS/20/A/5]
MUDIT BHATNAGAR, Chief Administrative Officer(Con.)
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